123 Written Answers

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JA-
NARDHANA POOJARY); (a) to (c)
The public sector banks operating in Mad-
ras has organised tw, public functions on
June 25 and 26, 1984 to mark extension
of credit support to the extent of Rs. 228.42
lakhs to 25,106 beneficiaries. At the func-
tions only a token disbursement was made,
other loans being disbursed by the banks
in the course of their normal operations.
The quantum of loans depended on the
nature and scale of activity proposed.
Broadly the loang ranged between Rs. 200.
to Rs. 5000

Export of Wheat

1520. SHRI VITHALBHAI MOTIRAM
PATEL: Will the Minister of COM-
MERCE be pleased to state;

(a) whether there is any proposal under
Government's  consideration to  export
wheat; and

(b) if so, what are details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND IN
THE DEPARTMENT OF SUPPLY
(SHRI NIHAR RANJAN LASKAR):

(a) No, Sir.

(b) Does not arise.
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Prosecution of a Manager of Punjab and
Sind Bank, Delhi

1522. SHRi CHATURANAN MISH-
RA; Will the Minister of FINANCE be
pleased to state:

(a) whether it is a fact that as a result
of C.B., investigation a Manager of the
Punjab and Sind Bank, Delhi was prose-
cuted for allegedly cheating the bank to
the tun, of Rs. 2,15,000;

(b) if so, what are the details thereof;

(c) whether Government are aware thai
some officers of the Punjab and Sind
Bank, Delhi have accumulated wealth dis-
proportionate to their known sources of
income; and

(d) if so, whetiier investigations hive
been made into these allegations?

THE DEPUTY MINISTER IN THE
MINISTRY-OF FINANCE (SHRI JA-
NARDHANA POOJARY); (a) and (b)
The Central Bureau of Investigation
(CBI) is reported to have launched prose-
cution against an officer of the Punjab
and Sind Bank under sections 420, 467,
468,471 and 477-A of the IPC.

(c) and (d) Punjab and Sind Bank is
reported to have received some complaints
alleging, inter alia, accumulation of wealth
by some officers of the Bank, dispropor-
tionate to thrir known sources of income.
The CBI is reported to have registered one
case against an officer of the Bank und"r
the Prevention of Corruption Act, 1947.

Indian’s stand in  Washington rcgardiuz
GATT talks

1523. SHRI SURAJ PRASAD; Will the
Minister of COMMERCE b, pleased to
state:

(a) whether it is a fact that in a two
day Conference called by the United Stat.\



